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 Kerala  for  tee  services  of  the  financial
 year  ‘1965-60.

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  authorise  payment
 and  appicpriation  of  vertain  fur-
 ther  sums  from  and  out  of  the
 Consolidated  Fund  of  the  State  of
 Kerala  fo:  the  services  of  the
 financial  year  1965-66."

 The  motion  was  adopted,
 Shri  T.  T.  Hrishnamacheri:  Sir,  I

 introducet  the  Bill.

 ‘127  brs.
 APPROPR:ATION  (NO.  3)  BILL*,

 965
 The  Minister  of  Finance  (Shri  T.  T.

 Erishn‘macharl):  Sir,  I  beg  to  move
 ४0७  leave  to  introduce  a  Bil]  to  autho-
 ris?  payment  and  appropriation  of  cer-
 tain  further  sums  from  and  out  of
 the  Consolidateg  Fund  of  India  for  the
 services  of  the  financial  year  1985-66.

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  jeave  be  granted  to  intro-
 duce  a  Bill  to  authorise  payment
 and  appropriation  of  certain  fur-
 ther  sums  from  and  out  of  the
 Consvlidated  Fund  of  India  for  the
 service;  of  the  financial  year  1965-,
 66”

 The  motion  was  adopted.
 Shri  T.  'T.  Krishnamachari:  Sir,  I

 introducet  the  Bill.

 L.374  hrs.
 APPROPRIATION  (NO.  4)  BILL*,

 965
 The  Minister  of  Finance  (Shri  T.  T.

 Krishmamachari):  Sir,  I  beg  to  move
 for  leave  to  introduce  a  Bill  to  provide

 Bills  introcucea  =  §730:
 sor  the  authorisation  of  appiopriation
 of  moneyg  out  af  the  Consolidatea
 Fund  of  India  to  meet  the  amount:
 spent  on  certain  services  during  the
 financial  year  ended  on  the  3lst  day
 of  Marcon,  ‘196s,  in  excess  of  the
 amounts  grantel  for  thuse  services
 and  for  that  year.

 Mr.  Deputy-Speaker:  The  question
 is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  the
 authorisation  of  appropriation  of
 moneys  out  of  the  Consolidated
 Fund  of  India  to  meet  the  amoun:3
 spent  on  certain  services  durin,
 the  financial  year  ended  on  =  tire
 Slst  day  of  March,  1963,  in  excess
 ot  the  amounts  granted  for  those
 services  and  for  that  year.”

 The  motion  was  adopted.
 Shri  T.  T.  Krishnamacharl:  Sir,  I

 introducet  the  Bill.

 .28  brs.
 APPROPRIATION  (RAILWAYS)

 No.  3  BILL,"  965
 The  Minister  of  Rallways  (Shri  8.

 K.  Patil):  Sir,  I  bey  to  move  for  leave
 to  introduce  a  Bill  to  provide  for  the
 authorisation  of  appropriation  of
 moneys  out  of  the  Consolidated  Fund
 of  India  to  meel  the  amounts  spent
 on  certain  services  for  the  purposes
 of  Railways  during  the  financial  year
 ended  on  the  3lst  day  of  March,  1963,
 in  excess  of  the  amounts  granted  for
 those  services  and  for  that  year.

 Mr.  Deputy-Gpeaker:  The  question
 is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  the
 authorisation  of  appropriation  of
 moneys  out  of  the  Consolidated
 Fund  of  India  to  meet  the  amomnts
 spent  on  certain  services  for  the
 purposes  of  Railways  during  the
 financial  year  ended  on  the  3lst
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